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Contempt App l icati on No . 36/ 03 
i n 

Original App l icdti on No . 787 /02 

OfSN OOURT 

All~habad this tre 25th d~.Y... .. QLFebruary 2004. 

Hon 'ble ~.1t- . Justice S . R. Si ngh , v.c. 
Ho n 'b le f,1r . D .~ Tiv,ar i .s,._f:\ • f.'h_ 

Om Pr•kash igecl dbout 38 years 
son of Shri M:>ti Li l, Resident of 
63! J a i r•mpur , Post Dhocoman Gdnj , 
r\l ah•b.:id . 

• • • ••• i'\pf.- lic d nt . 

(By .Aevoc ote : Sri a . K. Nig•m) 

\ersu s . 

Dr. P a.i , 
Director , N•tion•l Rese • rc h Centre 
for Agrofcrestry, No dr P• buj Dom, 
Gwu lior &led , Jhansi . 

• •••••• ~spondents . 

(By klvOC dte : Sri B. B. Sirohi) 

0 RD ER ...,. _______ _ 

(By Hon 'ble A't . Justice S . R. Si ngh , V. C . ) 

• 

~ ard Sri S . l.i. Al i holding brie f Of Sri R.K. Nig am 

le~1rned counsel for the app lic ci nt and Sri B. B . Sirohi 

learned counsel for the responde nts . 

2 . This conte mpt peti ticn hos been r e ndered infructuous 
. v 
ln view of state rre nt made by learne d counsel for the 

pdrtie s •t bar th~t the order of the Tribuna l h«s been 

co mp l ied vJi th. 

3 . 

having 

Aecording l y, the contempt petition i s dismissed •s 
...~~'t---

been infructuous. Notices •re discharged . " . 

-~~r>- • 

~Aa mbe r-A. Vice ~rir•n . 
Minish/-
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